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tragic calculator are issued mostly 
to the unit* located around Delhi;

Q>) ii so, tfa* detail? in this regard; 
and

(c) whether Government propose 
to ensure that Ucenoes issued for set
ting up industrial units manufactur
ing particular pr^duj* sue equitably 
spread out in diftepfnt S&tes to rea
lise the Governments objective of 
creating job opportunities throughout 
the country?

THE PRIME MINISTER T5HRI 
MORARJI DESAI): (a) No, Sir.

(b) Does not arise.
<c) While granting industrial ap

provals/licences for such items, in ac
cordance with the general licensing 
pqljtey, attention is edpo given to dis
persing the industry as widely as 
possible. As a result, considerable 
difptrsal of these industries outside 
the X>elhi area has taken place.

A»tf-*ociA] elements arrested la Delhi

5083. $HRI ISHWAR CHAUDHRY:
Witt the Minister of HOME AFFAIRS 

be pleased to state:
(a) the number of anti-social ele

ments arrested in Delhi from Novem
ber, 1978 to February, 1979;

(h) the number among them, who 
are In potice/judiciil Custody at pre
set*

(c) whether there has been any re- 
dimtktQ In the incidence o f crime as 
a retult 0* their arrest; if so, to whftt 
extent; and

tyU, if r*ot, the reasons for increase 
in enbtt aftigr their arrest?

mam wfp stssm  q v  STATE IN 
y  HOME AFFAIRS 

m b  m  THE MINISTRY OF 
la w , jm m m  a n d  com pa n y
A I M I J i p i  J*. D. PATIL): (a)
ifr TSb* information Is being as

certained and will be laid on the 
Table of die Ham*.

Match Jj*ustry
W * . SHRI Ml ARUNACHAIUAM: 

Will the Minister of INDUSTRY be 
pleased to state:

(a) whether the special rebate oa 
matches is tp develop, the rural in- 
dtyrtry or to encourage the benami 
transactions by people in urban areas 
who are already in the field;

(b) if so, what are the steps taken 
by Government to gtop issue of (bona- 
fide certificates to industries of urban 
areas; and

(c) whether Government would 
take steps to check and curb the be
nami units of big manufacturers and 
to insist to manufacture in the own 
trade label of Khadi and Village In
dustries Commission and to insist to 
sell all those such matches to Khadi 
and Village Industries Commission 
only?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSRY (SHRI 
JAGDAMBI PRASAD YADAV): (a) 
t<* (c). For the purpose of admissi
bility of the special rebate oa matches, 
the location of a cottage unit is not 
relevant. As a part of 1979 Budget, 
excise duty has been increased on 
matches in or in relation tp the manu
facture of which any process is ordi
narily carried Oft with the aid of 
power. The duty has been reduced 00 
matches in or in relation to the manu
facture o f which no proa** & ordi
narily carried xm With the ajd powee 
and elea*ed for home consumption 
during a Anancial year by a maaufac* 
twer from a factory which is recom
mended by the Khadi and ViU*#e In
dustries Commission for e*<smption 
as a bcmafide cottage unit Or It
a member of a eooper*tive society ton. 
eluding a marketing mid service to* 
dustrial cooperative society registered 
under any law to <mpiwrative
ikwlettfft tad total rrlimrpinipni of
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matches from such factory during the 
Snanial year is not estimated to ex
ceed 75 million mathes These mea
sures have been taken in order to en
courage the production of matches in 
the non-mechanised sector.
Retrenchment in Beas Sutley link 

(H.P.)
5086. SHRI S. S. DAS: Will the 

Minister of INDUSTRY be pleased to 
state:

(a) whether Government are aware 
of the retrenchment due to the com
pletion of the Beas Sutlej Unk (H.P.) 
causing large scale unemployment of 
skilled workers;

(b) whether a proposal to set up a 
suitable industry in the public sector 
at Sundernagar (H.F.) was made by 
the State Government some years ago;

(c) whether the setting up of such 
an industry would save Government 
huge expenditure on building new 
workshops and accommodation to be 
vacated by the BSL Project; and

(d) if so, the steps taken in this 
regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
JAGDAMBI PRASAD YADAV): (a) 
Yes, Sir.

(b) Yes, Sir. The State Govern
ment had asked for the setting up of 
an instrumentation unit.

(c) The Beas Sutlej Link Project, 
on completion is to be transferred to 
the Shadow Boas Management Board. 
Even afler the Project is completed, 
most of the facilities will have to be 
Utilised for its operation and main- 
t«nahc& The aeeummodatkm that is 
likely to\be rendered surplus is being 
assessed. \Phe likely surplus to consi
dered to h i in*i«nifleajnt. The project

,  j^kt venture of the Govern* 
of Stepson, Himachal Pradesh, 

Punjab aR a jasthan , any decision 
to uttife** *heee facilities will have to 
be talyen with their prior concurrence.

(d) The state Government have «1* 
ready been informed that there is no 
proposal to set up any new instrumen
tation unit.
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